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(ii) This is incorrect.
(b) The administration have al­

ready taken various steps to expedite 
disposal and have in fact increased 
the rate irom about 500 per month 
about 2 years ago to approximately 
2000 per month. The State Govern­
ments have also been exhorted to 
give priority to loanees of the Admi­
nistration in the matter of allotment 
of premises, quotas of controlled rom- 
modities, power connections and licen­
ces. As a result of this and the re­
laxation of the terms and conditions 
attached to the loans, disbursements 
have also improved from about Rs. 7 
lakhs to Rs. 14 lakhs per month. 
Further acceleration will need consi­
derable expansion of temporary staff 
which would be risky* and undesira­
ble.

Coal Deposits m Madhya Pradesh 
*1025. Sardar A. S. Saigal: (a) Will 

the Minister of Natural Resources and 
Scientific Research be pleased to state 
whether it is a fact that a survey of 
the coal deposits of Madhya Pradesh 
was made by the National Fuel Re 
search Institute, Jealgore to assess the 
potentialities of establishing a steel 
industry?

(b) What is the finding of the Coun­
cil of Scientific and Industrial Re­
search on coal analysis and test?

(c) Is it a fact that valuable 
deposits of iron ore and lime-stone lie 
in Madhya Pradesh?

(d) Is it a fact that extensive coal 
deposits in Madhya Pradesh and 
Vindhya Pradesh are particularly suit­
able for steam raising and for the 
manufacture of synthetic oil by the 
Fischer-Tropsch process?

The Minister of Education and 
Natural Resources and Scientific Re­
search (Maulana Azad): (a) Yes, Sir.

(b) and (d). The findings of the 
survey have been published by the 
Council of Scientific and Industrial Re­
search in a publication entitled “A 
Preliminary Survey of Madhya Pra­
desh Coals.” A copy of this publica­
tion available in the Library of the 
House.

(c) Yes, Sir.
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The Minister o r̂ Education and 
Natural Resources and Scientific Re­
search (Maulana Azad): (a) The in­
formation is not available, as appli­
cations of ^^andidates for Overseas 
Scholarships are not classified State- 
wise or communitywise. One Scholar 
from West Bengal belonging to the 
Scheduled Castes was sent abroad for 
training in Radio ^gineering in 1<#47- 
48. and a second Scholar selected from 
Mysore did not avail himself of the 
scholarship.

(b) A provision of Rs. 17-5 lakhs 
has been made in the current year’s 
budget for post-Matriculation scholar­
ships in India to students of Scheduled 
Castes, Scheduled Tribes and other 
Backward Classes. Out of this 
amount, i" is proposed to allocate 
Rs. 8,75,000 for students of the Sche­
duled Castes.
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The Minister of Defence (Shri 
Gopalaswami): (a) They are not
given any allowance called Hill Al­
lowance, but are entitled to special 
house rent and compensatory allow­
ances.

(b) The rates are as follows:—
Compen­

satory
Allow­

ance

House
Rent

AUow-
ance

Tetal

For persona drawing Rs. Rs. Rs.
pay o f :— 

Below Rs. 55 3 5 8
Rs. 65 to R P. 100 5 7 12
Rs. 101 to Rs. 100 7 (6 t o l 13 to 

8 
10Rs. 107 and above 10




